FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S MAURYA PRINTERS
_PRIVATE LIMITED

'RELEVANT PARTICULARS- -

..

Name of corporate debtor

M/s Maurya Prmters Prlvate lelted

Date of incorporation of corporate debtor

24/12/2003

Authority under which corporate debtor is
incorporated / registered

ROC Delhi

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U22122D1L2003PTC123691

Address of the registered office and
principal office (if any) of corporate
debtor

Registered office address: A-109, Okhla
Industrial Area Phase-II, New Delhi, Delhi,
India, 110020

Insolvency commencement date in

respect of corporate debtor

03/11/2025 (Copy of the Order Received on
04/11/2025

Estimated date of closure of insolvency
resolution process

02/05/2026

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mr. Surinder Babbar
IBBI Regd. No:
02534/2021-2022/13878

IBBV/IPA-001/1P-P-

Address and e-mail of the interim
resolution professional, as registered with
the Board

IRP’s Address: C-13/54 Sector 3 Rohini Delhi
-110085

Email Id: ip.mauryaprinters@gmail.com

10.

Address and ¢-mail to be used for
correspondence  with  the  interim
resolution professional

Correspondence Address: E-19/321,
Floor, Sector 3 Rohini Dethi -110085
Correspondence Email
ip.mauryaprinters@gmail.com

First

Id:

11,

Last date for submission of ¢laims

17/11/2023

12.

Classes of creditors, if any, under clause
(b} of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Not applicable

13.

Names of Insolvency Professmnals
identified to act as  Authorised
Representative of creditors in a class
(Three names for cach class)

Not applicabie

14.

(a) Relevant Forms and
{(b) Details of authorized representatives
are available at:

(a) Relevant Forms - are available at:
htips:/ibbi.gov.in/download form.him]
(b) Not applicable.

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the M/s Maurya Printers
Private Limited




The creditors of M/s Maurya Printers Private Limited, are hereby called upon to submit their
claims with proof on or before 17 November, 2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Date: 05/11/2025
Place: Delhi Interim Resolution Professional
M/s Maurya Printers Private Limited

IBBVIPA-001/1P-P-02534/2021-2022/13878

Authorization for Assignment valid till 31/12/2025
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DECOROUS INVESTMENT & TRADING CO. LTD.
CIN: L67120DL1982PLC289090
Regd. Office: R-489, GF-B, New Rajinder Nagar, New Delhi — 110060
Tel No.: 9910003638, Email Id: decorous1982@gmail.com Website: www.ditco.in
NOTICE
Pursuant to Listing Agreement(s) with BSE Ltd. & CSE, Notice is given that Meeting(s) of Audit
Committee & Board of Directors is scheduled to be held on FRIDAY —14.11.2025 at 10:30 & 11:30
A.M. atits Regd. Office inter-alia to consider, approve & adopt Un-audited Quarterly & Half-Yearly
Financial Results of Quarter ended 30-09-2025 & Limited Review Report, Trading Window in
equity shares will remain closed from 01.10.2025 to 20.11.2025 for all insiders, review / re-
constitution of Committee(s) & Policy(ies) and any other matter with the permission of Chair.
NewDelhi  03.11.2025 ASHOK KUMAR WTD & CFO-DIN: 11252233
Members are requested to Update their Contact details, address, PAN, Email Id, etc.
for your Company’s updates, announcements, correspondence, efc.

6 4T, 2025

Olol Tl

23

HIANE HEE: e HaR 492, I fIRR, % -3 Toum
TRAMWM-122016 USHFA HMETES: 581 Hotd, Had 9o,
STSEYR HIARTIel Hivqie, STSEYY, ¢ feeeti-110033

HAT G

Satin
Housing
Finance Lid,

THE ANSWER |5 HOME

gtayfa fea (wedw) fram, 2002 & f@W 3(1) & @ ufea foxa sufaat &
yiafaertor qor Yiteq Uer wiayfd fed o wedw sttefem,
2002 T YW 13(2) @ dq&d|
srdrewarar fordtar sfaral < afasgfaeror qen gafiwior we gfayfa feq gada sifufrem, 2002
(wfaa fufw) & dga Afe Tefin wrAw faftee & aftea miver § 1 ofayfa fea
(Ja) f=m, 2002 @& w3 & @ dfea wfda ifafa=m, 2002 @t 9RT 13(2) & a8d
Ieq ekl o ST H siferpa it A frefafaa weier() (‘i Fwesier(I) ') i
37 riq wafaa =i gastt = e off fean T &, o Sfeafaa IRt 1 g s
%I HEd Y 16.10.2025 i AT FaAWG Fiq i off | SuPerd &k Ty H, TAEN i

Regd. Office: Muthoot Centre,
TC No 27/3022, Punnen Road,
Thiruvananthapuram,

Kerala, India - 695001. CIN :
U65929KL1997PLC011518, Ph:
+91 471 4911400, 2331427 .

MUTHOOT FINCORP LTD.

¥ I RERLE TAdgRT T &l SIdl & @l up to 31-12-2024 & All
other 6 months tenure gold loans up to 31-03-2025 and EMI gold loans due up to
30.09.2025.Also those gold loans where interest is due and not paid up to 30.09.2025
are also included in this auction. WWW@H@W% ayr
8 SR -gR GaT QU 91 W 2ft o« d FSIU el 7T § ST AAn 26.11.2025 B
10.00 Fol ¥ Y= R & STE |
Auction Date: 26.11.2025 - AURANGABAD DISTRICT - AURANGABAD - BIHAR:
4474000041, 4474000052, 4474000244. Auction Date: 26.11.2025 - GAYA DISTRICT -
GAYA: 4466000030, 4466000063, 4466000092, 4466000131, 4466000153,
4466000183, 4466000196, 4466000227, 4466000233, 4466000250, 4466000277,
4466000279, 4466000287, 4466000293, 4466000340, 4466000355, 4466000403,
4466000409, 4466000427, 4466000443, 4466000446, 4466000456, 4466000457,
4466000458, 4466000460, 4466000482, 4466000485, 4466000495, 4466000509,
4466000534, 4466000570, 4466000576, 4466000600. Auction Date: 26.11.2025 -
SARAN DISTRICT - CHHAPRA: 4457000243, 4457000265, 4457000305, 4457000312,
4457000361, 4457000370, 4457000422, 4457000431, 4457000434, 4457000435,
4457000442, 4457000450, 4457000498, 4457000509, 4457000511, 4457000539,
4457000540, 4457000568, 4457000582, 4457000590, 4457000601, 4457000610,
4457000619, 4457000650, 4457000660, 4457000665, 4457000670, 4457000714,
4457000720, 4457000743, 4457000766, 4457000822, 4457000844, 4457000861,
4457000886, 4457000942, 4457000959, 4457000992, 4457000999, 4457001004,
et sraeit- sro=it zmETeit wR emaifora #t wreft | Fuan e € fF afe Frard e
FRUEH It T o T 8 u @ Heandt 08.12.2025 F Jag 10.00 T
AURANGABAD DISTRICT - AURANGABAD - BIHAR: FIRST FLOOR, PLOT
NO 326, GAURAV MARKET MG ROAD, AURANGABAD ,BIHAR, GAYA DISTRICT
- GAYA: GROUND FLOOR, KHATA 144, PLOT NO 45,50, NANDAN NIKETAN,
NAGMATIA ROAD, GAYA ,BIHAR- 823001 , SARAN DISTRICT - CHHAPRA:
UPPER GROUND FLOOR ,GANDHI CHOWKGARKHA ROAD ,NEAR UTKARSH
BANKCHHAPRA PIN CODE :-841301 , R 3iraiford @1 wimedft | fAfaereatst & fRaea
? ¥ 3 Bl uguH -ux PANméuﬁaﬁ|WﬁﬁamﬁaﬁaﬁﬁWRTGsm

TIRIBR BT GHIT |
gye fha1d fafies

FHIQR(I) I ORI 13(2) o T8d Th &R G: 39 FI1 o TRRH F 60 &l & i @i
o § Sfeafaa i, whRE wsier(A) W Rt s Semesi/yere, 9 w6 @, 6
Ted ¢ e aftfa fafr () & e ae teren aget i fafa e s gemnelt # aftfa &
AR W =TS Afed A giad TR0 a= M 16.10.2025 Toh AH A 6 ¢ FHad g
T S T HT F FHE AYTAE &g Iffa F w9 § Hd wser(H) sR S

ferent et =T
TOAST THYT UEae fafes (uRawms &)

CIN : U15490UP2014PTC065749
TSt hraierd: Wi-23, TEU Hiwer, Tiaes MEHar fTegR ariomt Jut 221003
Thaedl UNER: SEIgY hicil, qotl, STOTUTSel, U™ set-735121

W faenl MR W Hhiuive eeR ufutaai @t faent

(feamen iR i stermar wfgar, 2016 & dgd uR@wOA #)

T i STRTEAR (3IMSME ) ST I bt Afaw fafar: 20 WeeR-2025 oMW 5.00 & doh
T AT AT (TUHET) W R okt 3ifaw fafr: os fedER-2025 W s.00 W= aoR
et fafr o w11 fegsR-2025 AWE 3.00 o & W 5.00 9 TR
(v 5 fe & swdifha fowr & WD)
= < TE dferent H Sfeaiied foeRor 6 STAR -l 9RRAa §R1 qRAHe (WA TATeed
TATETEE S BN F1gRh) BRI TR T forsht 3 ded g Uik wigee fafee (uRwmi #)
(SU) i Gufaal ot foeet & deu § s ot ifireafe & e & e et S @ Aifed fean

S -

AR TR ! Fafaal ol IRA fearen iR siem sremar sie (aResm= ufswan) fafem, 2016
% fafema 32(3) % SgER "SR Wl e, SR g S, S g oft ¥ SR e i e
MR 3R 37 TWE WTE o T a1 72 g fomedt oft gehR ot are siR arfaafid % fomm, 3 sgER
T ekl 3 R STe ST URaTd R ST Y@ §

T foRt o qed Ol i Waradl i foehl E--iaml wiewH https:/www.nesl.co.in (J&@® 5
firte o1 erfifia foear) & wremm | Bl

e, T e =T 14, TR TSk 25 HIT TE | 16.03.2023 1 Usiichd, =&l W& 01, TS FHHH
328, UF wHI% 113, faera wHish 202303070101919

16.10.2025

2 | Hme gF TS (hSiER)

1. AT Uelt I (WE-ohaigR )
Toft et it Juen well WA, T . 02, IerH- (¥ 99 @ faew TR B8
321205 @ 7= LARJG1223-00009476 @t feaear wnn)

10.08.2025 deh &. 7,73,693

yfa@ o (e |ufw) @1 faerun: U5t §& 76 W e dufh, &% 2372.73 o He It
263.636 T TS, AW AT 268 W, UM el # fem, um d=ma: d9arerre, dura afifa TR,
Tedic TR, e TRAR, T A g 24.6 FE,— TSH, UEHW: 32.3 Fe— HAYAH H HEH,
TRAT: 83.4 Fe,— TUI 1 TR, 3T 83.4 Fre— AR I Heh Uoiighd fafal: 27.01.2023, &I HHIH
01, @s 1 H | HA® 1, I8 TE&AT 55, fqere & 202303578100022

16.10.2025

3 | e ymi gF gfg WeRter YW (WiER)

10.08.2025 deh &, 11,96,461
(FT WE A feama R 9R
qt ghEs W)

1. AT U ghg THOT I (WE-heiGR) Wit
fradt: falt I8 SO, W W, s
TH. o, W, T, (WRA) - 303706

o = LAJPR1023-00009086

yfa@ i (3Tad |ufw) a1 feerur:- @ dee 238 W fera wife, 555 9 T §9%d, 99 9
qfEm 111 Hie 3R I F <RI 45 Hie w1 fomar, I il # fed, qedia v fSar- SR

I Ief: W 20 e, TiEm: WS 30 Wi, ITL: 0T AT AT hT FehT, SFETuT: Feer YT hl TR |
17.08.2021 @1 Usiighd, a8t W&AT 01, WS TEAT 1229, IS WEAT 145, THH TEAT 202103019110867

& i e e oy fafics

ISlipal Tal < 701, 74l e, It Broive R,
EA::.LA&'{.:.EHDIA @S W 23, TFUG Bg, Woig @, T8 fleell — 110 001

stferargor gaer
(3rae "ol 3q) [(URfre 1v) Braer 8(1))

Siefes, SRligwdEReGal - dfied sfeawr 89 o fafies (ensgw =
U65990DL2017PLC322041) & wiftigpd aiiarl & wu # fdi aRwufRm
a%qﬁvﬂﬁwwwg?ﬁhﬁamwﬁﬁ%%awmﬁwzooz(aﬁﬁw)
@ il iR Ui f2a (Jacie) Fradmae 2002 & o 3 & A1 ufdd &RT
13(12)$WWW$WWWWW
11—07—2025 & HLNLAPKNLO0017390 HLNLAPKNL0020522
gRE FOT @Al & Hew # d @ ofl, R Skurediell - SadR RE gH
TR g dor g ool SRR P1 AN gad d Sifed |a IR %
26,88992/— (P01 B I IZRN TUR A W AN AF) TS
12,22,199 /— (TUY SRE AF 915% TR S |l e A1), 09—-07—2025 &
AR, BT AT WR 10—07—2025 A YMTEl BIbR FONad & RN & fia
UIeqddd / UIgyd BI-dTel Wdl &1 Ud Yowbl DI, Iad a1 DI UM dl
ffr | 60 fdawl & 3fax URRIIIA &R BT Hel AT o |

4fes Fevrehdl REiRa gawmar R &1 yfnFTa & # fawa 8 g& €, 3mya
UAGERT UGl 3R TR B Gfed fhar Srar 2 & sweiesderadr =
TRt s e faa=fora wufr & ufofa f2a (gace) Hesmaett 2002 @ M
8 & AT Ufod Sad IIfAIH BT aRT 13 & IU—RT (4) & AT S= Ued
Ifdal & TRNTIAETd, 04—11—2025 BT Hibidd SAfRE Hx o 2 |
FOTHAT DI fI¥Y ®T H TAT TAARIRT DI TAGgRT AT ®Y # A1ae fhar
SITar © & HuRY &7 oF—<d T Y a1 §uRl &1 dIs 9 fr f UeR &I
T3, . 26,88,992 /— (TUY BT I SR TR <Y <l SUNE AME) oI
T. 12,22,199 /— (T IRE AT 159 TR TP Al e 7)Y & wfdy,
09—07—2025 & JMJAR, TAT AR W IWYFAIAR AEl &Sl T Yol 2q
dftce ofear 89 o forfics & yuREN= 8|

FUTRAT DT &, UM IRAURT BT e )M & ol Iuael F9g &
ded # ffFH @ gRT 13 @B IU-GRT 8 & WEHTHl Bl IR NP fHAT
ST B |

e HURT T fqa=or
Wae AT 305 A9, @Ml A 326 A9 U9 WRT ST 135/ /17 /2
(0—12) 19(1— 13) 20(5—16) 21(8—0) 22(8—0) 23(7—4) 24/1(1—18), (a¥

2021—2022 HI TFAFGH SHEE B AR, TAT A 390 3R G FeR 407),
arpT A e, el wd e Mari— 127031 # Rerd, W1 Sif¥aRI
afed (R arr= e, glwml, gu—Jgfawmsi, fdem sfteri anfe (G
AN BN) & SUAN R AT & AfeR wfie €, Wy g ao Aifd T8
2), IR W wifR, fhavad, e ok S8 91 axqd, &1 fremgar

4 |%g 68 g¥ o9 W (H9ER) 16.10.2025

TR wgAw fafee & ara s Frefafea it s W@t T ¥ )
= S = . ———r 1wl faero wEE g | qwdt | AR e T
. FHSER( A )/SAFA(A ) H AW e (¥UT) (®UT) (¥UT)
W, T e R AR 6,55,00,000/~ |[50,00,000/~ _
1. [ e 9T gF Heawr W (HORR) AT e vt 16.10.2025 " :?:—1 ﬁ;ﬁ tﬁgﬁqmm >,00,0007
HA WS (We-her ) Wit e Tww i, 10.08.2025 T B, 25,94,567 + fafrrm, 2016 % fafrem 32(3f) & FER,
< 226, FAW, TA, 0, JAW, TAW - 301001 ¥ 13,30,934 = T 39,25,501 TEIGY hicil, e, SAUEYel, diEm
W9 e LAAWR0324-00010668 3R (T ITACAHR T T T FMa- 735121 § R wRARE IR H
LAAWR0524-00011418 ufe g ) wuf, 9ft 9o iR TEF 3R wei i
Yid@ ST (3T |ufd ) a1 faenun: wiie & 15 § T ari dafd, W6 §& 209,212,215 el
331 W o W19 gk 46 Wie, UEM: 46 WIS, ST 45 B, TR 45 W, FoA Gk - 230 T S, | | TR W W IR AROn 22.11.2025 F 29.11.2025 (10:00 W W W 5:00 &¥) (YA
T AT # feord, dede vd e SR, st He: gl wite S 16, ufim: wew 25 e | | agata % |

1. To MASH i -t URRET YT XIS 1 SeerE T Wehd § Forad i E-er,
-l slielt i, Iear AeE, sielierarail gR1 o, SuHeS! eyl 3T & faeror afiX ot
%1 faaro hitps://www.nesl.co.in 3R https://hansrajagrofresh.com T 3Iueiey 2 |

2. R i feredt oft T € <famdt & feredt off frrm sk ordt <t TEiieR A 1 ¥ A fowaia
FHA A FNT A BT AER B | A forT forelt Fwor 6 R off St w1 eREiRR A
e 1

3, fersht % foTT oTRfTT o woft R 3 SIR ST & 1 BN &R et Sl e are b geft
AN A 3R SIS I e A 1 ARl 11, SIAT foh 1 &1 Wehel © | 98 ©I8 foRam S
2 foF iTRe TSR g S A1 3 F Y B T AT AN A g8 AL S|

4, TEAAS TEIA A HI TET H 08.12.2025 © AR E-AAM 11.12.2025 T 03:00 T H 05:00
Tl T STETHS ST ht S |

5. Tt Siefierarsil sl SN % W1 Ueh ToaGd URgd et enfl foh o Tfear i &RT 29€ & Siaia
forell off JehR T STETEar § T Tl €, A1 S qe o £ 1@ e fof g 9 Rl off 'R W)

3ETT 9 S €, A Sk gRT ST okt TS AR AR STeq T ol S |
TEl/- 9 ga qun

TEUS THRYT Uee fofiee @t uie e
IBBI/IPA-001/IP-P-02567/2021-2022/13936
TR AT 31.12.2025 T

UREATeR T Uan: 9 . 5, e, /e e,

TR Rie Arhe, TRER, IWES- 247667

A ML cirp.hapl@gmail.com, HemEa: 7535828673

SR,

faqiem: 06.11.2025
WH: TSeht

1. CI&HUT UsSad E':l' ey [ gSiad 10.08.2025 deh . 8,66,176

2. WS A T % 6 (¥0E e o feare TR T
3. WHE T wewur foE (We-whien) & form W)

woft fremdt: s Fue TR, IR, fEvm g 9w . o,
AT, TSR - 301405 o Wa: LAAWRO0823-00008328

yid@ SN (3T=e |uiM) oht feremun- 9g1 §& 2022/1595, A€ A% 02 § R dufd, Fa
TR 1034.66 T Fg, AT 114.96 T e, HEEATS] Hged], FUE TR, Ted hermear™, fer
TR HATE: Iaf: 32 e 8 T4 - el 2 Fe AIE 3R BORM T Wb, UHW: 32 Fe 8 ¥ - W AT
8 Fe 6 T9 L, I 31 Fe - WA TS 11 Fe A<, RO 33 e - &9 HiTer o1 T defiha
fafer: 08/09/2022 =& FHik 01, WE 1 | HHH 591, Y. HHIE 128, SIS HHH 202203359101867

5 | A YT AR AA (TSGR ) G T (HE-HIAGR)

16.10.2025

it fremd: TRl o giutear, siaam siterareT,
gogt@r . 0, YiqETer, USRAW, (WRA) - 311604
@ s LABHL0623-00008151

10.08.2025 deh &. 10,07,599/-
(TUT T@ MG 64 R urer G
e W)

yida ST (ST |ufM) o1 faerur:- qg W& 36 § R Hafd, A9 76 36 Hie, 9fEm: 36 Hie,
IW: 75 WIS, TR 75 BT, FE AAHA: 2700 . B, TA: SR gafeanm # R, v
Seferm, dema affd: wedl, e siearer, Tewee @ gd adste aw, afE: e, g
P GehE, S 9E GEIS HhS | 20.03.2020 Tl Usiichd, &I WEAT 01, TS HHlE 36, IY HHlR
137, ¥ WEAT 202003255100213

6 |feF T3 umW (weER)

16.10.2025

1. 3N {9 el fep 2. Jamor &9 gF g vwE

3. U T YT g UEIE (WE-HWER)

Tl el TR qEier ATRTST, AREuYR, 3T,
AR TH. 0 ( 3TTeR), 3TeTeR, SR, (WRA) - 301024
@ qEt LAKTP0123-00006622

10.08.2025 d<h %, 6,71,881/-
(TUT B O™ Fchgw & 3G
W geErdt A

yfayd ia (STEd Wufq) @1 foerut: - Ug1 W& 46 Il AR @ile, STha 154.88 T T,
T = AREOGR H R, deea aftf: oSt fe SR, Teeem

Trnd: I 41 HiE - Ararer R el fFR A e wewE, S 41 we W e, 6 34 Bie
- et ek iR e, afEm: 34 wie - @ @ gl 15-12-2021 1 & TEA 49 H dofid

7 |foerra Seer g3 Uer ween (wheier) geien

16.10.2025

10.08.2025 deh &. 25,55,396/-
(FUT TR S UEUS EWR A
ot feama @)

Udl faerrT Srear (WE-eheier )

i fram: | @, 39 99 TR fER, e, 39
[T IR TY. 0, SEYE, TISRAN - 302029

o W& LAJPR1024-00012468

yfawd A (Ta Wl ) T foqaur:-tele $E@ 39 (TEgE), 79 9 ufim - 45 Hie 3R S| 9
SRIOT - 18 Wie, FA &F%e 90 ot TS Srfd 75.25 i Hiex, 30 Wie I W, I TR # forq, woww
- AR TR drmEe fafiee, SR 1 ariT Fe, TH: FTsamEre 3% Jqq3, qeud- R,
RTeT- SR, IeTe Hwid: gd- I 30 Hie, ufem- 3= i f, IW- wile [EA 38, SvT- wile TE
40, dSfigpd faf¥: 17-10-2023, 9181 &A1 01, TS TEAT 814, I8 TEAT 145, THATAS AT 202303022117630

AfE IH FICR IWH & w9 § Afew s wa faftes F yam & | fawa &1 ow €, @ dfeq sefdn
e fafiee sifufem @t arT 13(4) 3R @] fal % ded S gfayd HufiEl & favs 9 aE ¥ S Seiert
& A iR 9RUTH % Sifem WA 5wl | e % qed 9w welerl @ Al el wEaa
fafres =i qd fafaa weafa < fom, foskl, 92 a1 /=32 & "read 9, STh Hofa o1 SIHaRd e 9 gfaafea

wtw CAPITAL

o) # frnt f=emh e g

B g

(IR fearer vd o Slewar a1 (wralRe afeal @ forg farem wwmem ufthan) fafem,
2016 @& fafegq 6 & sfavia)

URifTe faaRor
1. | dARC IR & AW | = A fifed mgae fafics
| 2 | ®iRe TR ® e @1 24 /12 /2003

| 3 | wfereeor I siaia BraRe deR
/ot &

RS faeelt

| 4 | orRe ygam $URke IR @1 E=T

[ U22122DL2003PTC123691

5. | BlURe TR & Uoigd HRITed 3R HeT
HrEIfer (Afe BIE 2N BT uar

USiigpd Brater BT e
T—109, 3MEell SENfd &3 Bol— ||, 7 e,
e, IR, 110020

| 6 |®URe TeR & Hag A fearferamd
UR¥ B B AR
7. | faren qumE A 98 8 B oA aR

| 03/11/2025 (arreer @1 TRY 04/11,/2025 T AT §g)

02/05 /2026

8 | ARy AN USIeR ® ®U H B B drel
faTelr AR BT M 3R Gofihor Hver

A gR

AR IR, Fav:
IBBI/IPA-001/1P-P-02534/2021-2022/13878

&R

.9. AR FAE YR BT UAT AR A, SiT
5 9 & U doied ©

WWW%W@JW%W
SUART fhar M aTelT Ul 3R §—Hel

SIZSTRAT BT Ta:
M—13 /54 Haex 3 ARV el —110085

9 ML ip.mauryaprinters@gmail.com
TR Ul $—19 /321, UM T, Haex 3 faoft
faeell —110085
AR 9 SMESE ip.mauryaprinters@gmail.com

& BT H B HRA B oy ygAm
Ty fdarelr YRRl @ A

.-(E)Flmﬁ?ﬁmsﬁ'\’
@) srfrgpa wfaferar @1 faavor
T8l Iu 2

11. | <71 U bR bl A Tdf 17 /11 /2025
12. | SfaRH AT YRR GRT ©RT 21 B SWIRT | g =8
6v) ® @S (@) & TEd QR B SR,
afy 18 8, ghiad & 1€ 2
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NIIT Learning Systems Limited
TRAINING Regd Office ; Plot No. 85, Sector - 32, Institutional Area, Gurugram - 122001 {Haryana) India
Tel:+81(124) 4283000 Fax : +91 (124) 4283333 Website : http://www.niitmts.com Email : investors @niitmts.com
SERVIGES Corporate Identity Number : L72200HR2001PLC099478
Extract of Unaudited Financial Results for the quarter and half year ended September 30, 2025 (Rs. in Millions, except per share data)
Consolidated Standalone
Quarter ended Period ended Year ended Quarter ended Period ended Year ended
3 months Preceding | Corresponding | Year to date Year to date Previous 3 months Preceding |Corresponding | Year lo date Year to date Previous
ended 3 months 3 months figures for the | figures for the year ended 3 months 3 months figures for the | figures for the | year ended
3. Particulars September | endedJune ended current previous ended September | ended June ended current period previous March
No. 30, 2025 30, 2025 September period ended | period ended March 30, 2025 30, 2025 September ended period ended 31, 2025
30, 2024 September September 31, 2025 30, 2024 September September
40, 2025 40, 2024 30, 2025 30, 2024
Unaudited Unaudited Unaudited Unaudited Unaudited Audited Unaudited Unaudited Unaudited Unaudited Unaudited Audited
{Refer note 4) (Refer note 4)
1 Tota! Income from Operations 4 757.16 4.513.54 3:974.48 9,270.70 8.0486.77 16,532.64 1,338.22 1.311.69 1,162.31 2.649.91 2,230.93 4,834 82
2 Mel Profil for the period / year (before Tax,
Exceptional and/or Extraordinary items) 753,35 793.02 P 1,546.37 1.619.23 3,174.66 g32.60 269,99 B66.73 902.59 914.67 1.547.84
3 | Net Prafit for the Lr;rI:;-:i. g.l-l.';:ﬂ}_h-li!_l:i_r: {ax {af fer
E:nrnrﬂ er. andlor Extraordi r'ﬂ", prr.':] 693.04 730.21 T45.44 1,423 25 1.557.91 3,083.57 632 .60 269,99 B66.73 802.59 914 .87 1,547 .84
-4. N{‘ P'r-:nn fn:r 1h|3 |:IErEI:I ..EET amr fax nafr" i i f i i il T
E:n;.er ional andfor Extraordinary ilems) 459,64 493.03 570,36 962.67 1.170.55 2,275.00 579.63 202.42 B20.62 78205 804,30 1,287.30
5 Tn.,a.. Comprehensive Income for the periad / year
[Comprising Profit for the period [ year {after tax)
and other Comprehensive Income (after tax)] 681.31 760.08 708,14 1,451,389 1,296.02 2.411.82 bB7.56 185.87 a88.57 753.23 786.31 1,276.43
B Faid-up equity share capital (face value of
Fs. 2 each, fully paid) 27414 e N 271,70 27414 2r1.70 272.25 27414 272.97 271,70 274,14 271,70 2ye.25
T Reserves excluding revaluation resarves 11,827.01 8,737.77
2 Earnings Par Share (of Re. 21- each) {not
annualsed for the quarter, in Rs.)
Basic 3.42 3.62 4.20 05 B.63 18.75 4.23 .43 4.57 5,72 5.93 948
Diluted 3,33 3.51 4.04 0.67 8.1 168.15 4.13 1.44 4.40 5.58 2.7 g9.14
Motes:
1 The above is an extract of the detailed format of quarterly / yvaar to date Financial Results filed with the Stock Exchangas under Regulation 33 of the Securities and Exchange Board ol India (Listing QObligations and Disclosure
Requirementis) Regulations, 2015 {as amended). The full format of the quarierly / vear ended Financial Results are available on the website of Stock Exchanges at www.bseindia.com and www.nsaindla.com and also on the Company's
website under Investors — Disclozures under Regulation 46 of the LODR — Financial Results. The same can be accessed by scanning the OR code given
2 The above results were reviewed and recommended by Audit Committee and approved by the Board of Directors at its meeting held on November 05, 2025
d  Total Income from Cperations represent revenue from operalions.
4 OnJuly 9, 2025, NIIT {leeland) Limited, a wholly owned overseas subsidiary ol NIIT Learning Systems Limited, acquired a 100% equity slake in M3T |nvestment Holding GmbH and its subsidiaries ["MST Group®). The acquisition was
gxecuted through a Share Sale and Purchase Agreement ("S5PA") and other definitive agreements ("Transaction Documents®) for a total consideration of EUR 22.37 Million. This amount includes the purchase of 100% equity for
EUR 15:35 Million and the takegwar of existing leans amounting to EUH 7.02 Million, subject to adjusiments as per the definitive agreements. The Group has recorded identfifiable assets on provisional basis, The Consolidated
Financial Results Tor the quarter / period ended September 30, 2025, Include the performance of the MST Group from July 10, 2025, to September 30, 2025, Consequently, the results far the current quarter / period are not comparable
with the corresponding previous quarter ( parniod
By order of the Board
For NIIT Learning Systems Limited
Sdf-
Place: Gurugram Vijay K Thadani
Date : November 05, 2025 Yice-Chairman & Managing Director
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THURSDAY, NOVEMBER 6, 2025 S SMFG India Home Finance Co. Ltd.
e . | Corporate Off. : 503 & 504, 5" Floor, G-Block, Insipre BKC, BKC Main Road, Bandra Kurla Complex, Bandra (E), Mumbai - 400051.
FI NANCIAL EXPRESS Gnh HShE.E"E Lt Regd. Off. : Commerzone IT Park, Tower B, 1st Floor, No. 111, Mount Poonamallee Road, Porur, Chennai — 600116, TN
By AP Mg s i B
DEMAND NOTICE
UNDER THE PROVISIONS OF THE SECURITIZATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT
OF SECURITY INTEREST ACT, 2002 (“the Act”) AND THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (“the Rules”)
The undersigned being the Authorized Officer of SMFG India Home Finance Co. Ltd. (hereinafter referred to as SMHFC) under
the Act and in exercise of the powers conferred under Section 13 (12) of the Act read with Rule 3 issued Demand Notice(s) under
Section 13(2) of the Act, calling upon the following borrower(s) to repay the amount mentioned in respective notice(s) within 60 days
o EAPITAL \ ’ U"nﬁ PH n DESH EH“M‘H E AHH Head Office: 2nd & Jrd Floor, NBCC Commercial Complex, NE I from the date of receipt of the said notice. The undersigned reasonably believes that borrower(s) is/are avoiding the service of the
. PROTECTING INVESTING FINANCING ADVISING Vardaan Khand. Gamti Nagar Extension. Lucknow-226010. | o, e Demand Notice(s), therefore the service of notice is being effected by affixation and publication as per Rules. The contents of Demand
Aditya Birla H a Einance Lid A1 d (Scheduled Bank Owned by Government) | Varaaan knand, Gomii hagar extension, Lucknow-coolll, | yyzarruamacan [ OB CR CE L Sk
itya Biria Housing Financ : s Loan Account No. & Name of
Registered Office; Indian Rayon Compound, Varaval, Gujarat 352266 POSSESSION NOTICE (under Rule 8(1) of Security Interest (Enforcement) Rules, 2002) Sr.| the Borrower / Co-Borrowers Description Of Secured Assets / Date of Demand Notice
Branch Office: Aditya Birla Housing Finance Limited Mo N7, 15t Floor, Vijgya liihareas No.| Property Holderg as the case Mortgage Property Uls. 13 (2) & Total O/s.
fifi ras Mew Delhi = 1900 i may be
1 ﬂ.EE'i-PLG HES,Z;T&E;TEIIWE Elful?.lra- Lﬁﬂégg?a The undersigned baing the Authorisad officer of tha Uttar Pradesh Gramin Bank (erstwhile Prathama UP . . 14.10.2025
(AuctionTiger) Mr. Ram Sharma - Contact No. 8000023207 & 9265562619 Interest Act, 2002 (Act No. 54 of 2002) and in exercise of powers conferred under section 13(12 ) read with 2. Shahin Aftab The Said Flat) Built On Property Bearing No -B-100 Failling In | S¢venteen Lakh Twenty
| Rule-3 of the Security Interest (Enforcement) Rules, 2002 issued demand notice on the date mentioned . : - .| EightThousand Eighty
EALE HET":E F‘"H S.M.E UF IMMU“AELE Fﬂﬂ FEH“ ; e 1 JAdd : - Aftab Ahmad S/O|Khasra No 1308, Situated In B-Block ,Hayat Enclave, Vlllage, Loni Eiaht & Paise Ninet
| against account and stated herein calling upon them to repay the amount within 60 days from the date of Mumtaz Ahmad Add-1357 Gali | Pargana & Tehsil -Loni, Disti, Ghaziabad UP, Boundary Plot No.[ =9" 0" only) y
E-Auction Sale Nofice for Sale of Immovable Asset(s) under the Securitization and | receipt of said notice. The borrower having failed to repay the amount, notice is hereby given to the borrower/ No. 15, Rajeev Gandhi Nagar | B-100 (On Which The Sale Flat Is Constructed), East- Plot No| - 0910"2025
Reconstruction of Financial Assets and Enfarcament of Security Interast Act, 2002 read with | guarantor and the pubiic in general that the undersigned nas taken possession of the properties described New Mustafabad Delhi -110094 | B101, West-Plot No -B99, North-Plot Digger, South -Path 7.5m. | ox"nos o’ 02 10 9025
pravisian by rute 8(6) and rule B{1) of he Securily Interast (Enfarcament) Rules, 2002, | herein below in exercise of powers conferred on him‘her under section 13(4) of the said Act read with rule 8 of oy 1(') 20'25'
Natica s herety given In the puslic in-general and in parficular o .1h5 Borrower(s) and | the Security Interest {El_'ufﬂr:emem] Hules._EDﬂE, The bc_urrnwer.u'gurant{:r in ;:nart_lcu-lar and ’[hE: puhi_ls in Lan : 605439511645536 All The Piece And Parcel Of Property Area Measuring 495 Sq| Rs. 36,38,836.31 (R.
Guarantor(s) that the below described immovable properies mongagedicharped to the Aditya | general are heraby cautioned not to deal with the properfias and any dealings with the proparties will be 1. Ajay Kumar Sharma Yard L.e 41.38 Sq Meters, Out Of Khasra No -834, House No 11| Thirty Six Lakh Thirty
Bita Housing Financa Limited’Secured Crodioe, the possession of which has been taken by tha | subject to the charge of the Uttar Pradesh Gramin Bank (erstwhile Prathama UP Gramin Bank) for the 2. Seema Sharma Situated At Village Sihani. Paraana Loni. Tehsil & Distt. Ghaziabad | Eiaht Thousand Eight
5 - - i i - ! 2 | Add : - So. Satya Parkash Add- g -arg ’ ! g g
Authorlzed Officer FlfAL!ll:,'a Bifa Housing Financa Limsted{Sacurad Eru‘:':n;c;. will ba put 1o sale | amounts and interest thereon. The borrowers attentions is invited to provisions of sub-section (8) of section HNo 111 Ki 3;] N Land UP Border Sale House Above, East-The Path Is 12 Feet Wide,| Hundred Thirty Six &
by mustion on *As is where 57, *As is what is", and “Whatevar there &5™ on 13-12:2025, for 13 of the act, in respect of time avallable 1o redeem the secured asset, Detalls of properties where Marl? Ssc GlortIJzI réacho%?al\r/le:put West -S.S.C Global School, North- Manish Chaudhary House, | Paise Thirty One Only)
recovery of INR. 3418779/« (Rupees Rupees Thirty Four Lakhs Elghteen Thousand Seven possession had been taken is as follows: Roaduttar Pradesh 201001 South Other Property. as on 09.10.2025
Hundred Seventy Mine OnlyOnly) a5 on 10-11-2022 and {urlber inferast and othar expansas . Mame of the B = Outstanding oaduttar Prades NPA Date : 05.10.2025
thersan il the dete of realizalion, due to Ad$ya Birla Housing Finarce Limied!Saoured Creditar . o ur'n:.w.anl Description of Immovable .

e . s : Branch Name Properties as per Notice 1. Dilshad Kudya All The Piece And Parcel Of Property Of Area Measuring 110 Sq Rs. 25,96,456.42 (Rs.
OISR pUOe i 00 i RN thmens Ty T AT Y U hovtad st Rs. 9,75,642) 2 Farzana Dilshad Yds., |.e. 91.97 Sq. Mtrs residential Freehold Plot Out Of Khasra |y 1wenty Five Lakh
Three Hundred Only) and the Earmest Money Depasit (EMD) will be INR 358830/- (Rupees Mrs. Mamta W/o|aj that part and parcel of the property consisting of | RS- 3.75.642- Add : - S/IO Kudya Add-576 |, 05 € 212/ ©. MUrS.res| . 21" Ninety Six Thousand

i : y ’ as on 31.03. 2025 + 3 .| No. 302 & 303, Situated At Village Masoori, Pargana Dasna, Tehsil - :
Three Lakhs Fifty Eight Thousand Eight Hundred Thirty Only). The last date of EMD Kuldeep (Borrowers/| Residential house measuring 72.09 sq. mirs. Situated at | & ather charges Ward No 01 Yaseen Garhile nictrict Ghaziabad, U.P North:- 17 Feet Road, South :- Other | F our Hundred Fifty Six
E?;:L:&Ei}ﬂihﬁ;;:e Ul REALON OF MR BOlC BOUpEIy B Wiod O J1elne e Mortgagor), Kuldeep | pohalla Tanki Colony (Near Shamshan Ghat), Shamli Date of Egr:];:tmicalq\liz\;? Ghaggggg Plot, East:- 25 Feet Road, West :- Other Plot & P:lss(emF%g%\.n;%gsnly)
| - IEEHFIIIIH oF TORCIADLE PROPERTY | Slo Sitaram (Borrower) | (in the nama of Mamta Wi/o Kuldeep Dhiman) Property [t L e 201015 NPA Date : 05.10.2025
= T e & Shubham Kumar |jsBounded as below: On the North by: Rasta Gall 11 18.08.2025 14.10.2025
ALL THAT PIECE AND PARCEL OF ENTIRE FIRST FLOOR {WITHOLT RDOFITERRACE G t : : - ] Date of Lan: 613930211798533 All The Piece And Parcel Of Property Measuring Area -188 Sq| Rs. 45,01,215.33 (Rs
RIGHTS) OUT OF PROPERTY BEARING N, RZ-64, (OLD NO. 6)LANDAREAMEASURING (Suarantor) Ft. Wide On the South by: House of Prem. On the East [l 1. Mohd Farman Yards l.e 157.18 Sq Meater Out Of Khasra No -113/1 Situated| Forty Five Lakh One
0 /05, LE, B3.61 50. MTRS., OUT OF KHASRA NOEL3I, SITUATED IN THE Branch: Rail Shamii. | by: Rasta Gali 11 Et. Wide On the West by: In part nte 2. Shadab Ahmad oy : . ROt
10056, Yoo, EE. 8201 54 » G 1 N B3 = ranch: Railpar shamli, | by: - y: In pa 31.10.2025 4 | mdd : - S0 Mohd Jamal Add-Ho | At Naipura Village Dharoti Khurd Pargana & Tehsil Loni Distt | Thousand Two Hundred
REVENUE ESIAT'I:E OF '-ill..LAGF PALAM, -,:ELHI STATE DELHI AND COLONY KNOWN AS Muzaffarnagar House of Rajendra & In part House of Donaor No B 27 1st Floor Dda Colony | Gh@ziabad Vill -Dharoti Khurd Loni Ghaziabad East- Plot Soni, | Fifteen & Paise Thirty
MAHAVIR EMCLAVE NEW DELHE110045, WITH ALONG WITH COMMON/COMEBINED - f New Jaffrabad  Seelam 3; West:- Plot Risal Singh Etc, North- Plot Abadi Bhudev Prasad,|  Three Only) as on
RIGHTS OF MAIN ENTRANCE, PASSAGE & STAIRCASES LEADING FROM STILT FLOOR 2 Mfs Vishwakarm alAll that part and parcel of the property consisting of | Rs. 111'.!}5.1115.5#- North East Delhi 110053 PUT! South- Road 12 Feet Wide. 09.10.2025
TO TOP FLOOR WITH OTHER CCCLPANTS OF THIS BUILDING & WITH PROVISION OF Traders Through Prop.| Residential house, measuring 43,34 sq, mirs, Situated fllns c-; Elhgseiﬂﬁrﬁ ; NPA Date : 05.10.2025
e o e D Kuldeep Dhiman S/ofat Mohalia Tanki Colony (Near Shivaji Nagar), Sharmii s Lan': 620638011762786 | 1 1o piece And Parcel Of Property Area Measuring 35 Sq, vds 14.10.2025
UMDIERr‘-l:E i R .ﬂ.FT‘EI'R Eairen '-II-IIE PROPERTY) WITH THE PROPORT! ,:Ir.j ps Sitaram, Mamta W/o|(inthe name of Mamta W/o Kuldeep Dhiman) Property S a.:; r: i ; gf\j:{:\é;(umar Residential Flat Bearing No 002 ,0n Ground Floor Without Roof Eli:;SI;t %:Ill’mol?ﬂnﬁy(%ie
AND FREE-HOLD RIGHTS OF THE LAND UNDER THE SAID PROPERTY, AND BOUNDED Kuldeep (Guarantor/|is Bounded as below: On the North by.: Rasta Gali ™4 005 1 5 |add : - SO Ashok Kumar glhg;rfka?t\l;il:] Srnlrf’gltotlf -861’\/ iﬁ;teoé Eih?s;ﬁaNgJ Sr7n/1 SPI;t:a;da#g Thousand Thirty One &
AS - EAST PROPERTY NO. 64, WEST PROPERTY NO. 7, NORTH: GALI 10 FT. SOUTH, Mortgagor) 11F1, Wide On the South by : House of Rajendra On — Agarwal 2 Sudha Vihar Colony | 2 ge “hiplyana Sujumg. rarg Paise Thirty Five Only)
i 3 . p ate ot . X Dist Gautam Budh Nagar East -Road 26 Ft Wide, West Plot No
ROAD20FT Branch: Railpar Shamii | the East by: House of Smi. Mamta On the West by [T Block Marg Dhaniram Aligarh | ‘gq North -Plot No -83 South -Railway Land., ason 09.10.2025
For delailed ferms and conditions of the sale, pleass reler o the link prowvided in Aditya Bida asta Gali . dinches wide LT - 0010
Houwsing Fimance Limited{Secured Creditor’'s website |.2 : 14.10.2025
hlrps:f.'hnranllm adityabiriacapital com/properties-for-auction-under-zarfassi-act Date: 06.11.2025 Place: Muzaffarnagar Authorized Officer: Uttar Pradesh Gramin Bank I{aﬁéh613$l§?21l1:4:38749 R?I: 21’99801{4&:5'
or https:iisarfaesi.auctiontiger.net 9 An'uam 'jay Fa All The Piece And Parcel Of Property Area- 165.66 Sq Yards Plot Ningenr\tl‘i,ner';'iozsan d
Date: 06-11-2025 Authorized Officer 6 |'A l . No -590-K Out Of Khasra No 528 Situated At Sarfuddinpur Javli, y
T ] . . B o Add : - S/O Vijay Pal Add-H No Pargana & Tehsil Loni. Distt Ghaziabad Three Hundred One
Piace: Delhi Aditya Birla Housing Financa Limitad 590k, Sharfuddinpur, Javli Uttar | ~2"® ’ : & Paise Twenty Four
Pradesh 201102 Only) as on 09.10.2025
FORM A - TRUHOME FINANCE LIMITED NPA Date : 05.10.2025
~ PUBLIC ANNOUNCEMENT _ TrUh ome (Formerly Known As Shriram Housing Finance Limited) Lan : 605439511881818 & 14.10.2025
(Under Regulation & of the Insolvency and Bankruplcy Board of India ; Req.Off.: Srinivasa Tower, 15t Floor, Door No. 5, Old No.11,2nd Lane, Cenatopha Road, 605439211851635 All The Piece And Parcel Of Property Area Measuring -102.19| Rs. 34,31,093.78 (Rs.
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) | e iotos Acarnt Ta t oh ' -EEIDI]I 18 : ' 1. Naveen Aggarwal Sq.mt I.e 1100 Sq Feet Flat No.- 5a At Ground Floor H.i.g Without | Thirty Four Lakh Thirty
FOR THE ATTENTION OF THE CREDITORS OF i i . it ok e 7 |2 Neha Aggarwal Roof On Plot No.a-56 Om Apartment Shalimar Garden Ext.-2,| One Thousand Ninety
M/S MAURYA PRINTERS PRIVATE LIMITED DEMAND NOTICE Head DHice. Level 3, Wockhardt Towers, East Wing C-2 Block, Bandra Korla Gomplex, Bandra Add : - S/O Prahlad Saran | Village- Pasonda Pargana-Loni, Tehsil and Distt-Ghaziabad (U.P.) | Three & Paise Seventy
! R R L paar {East), Mumbal-400051 Websgite: www iruhormefinance. in Agarwal Add-Plot No A 56 Flat | -East -Plot No -A-57, North-Road, West -Plot No A-55, South Eight Only)
No 5A, Ground Floor Shalimar | -Service Lane. as on 09.10.2025
1 |Mameof corporate debtor  |M's Maurya Printers Private Limited Motice is heraby given that the following borrower's have defauited in the repayment of principal & interest of the Joan facities oblained by them Extension 2 Ghaziabad- 201005 NPA Date : 05.10.2025
- - - ) [} . T 1 - P ' e So a a a a e
i E-ﬂ! '3[-”“'3713'”3'-"1{'““"i'ﬂfF':'fla“j'jh“b‘ﬁ' E‘éﬂi’“‘?\m from the Truhoma Firance Limited {Soomerly Shriram Housing Finance Limited) and the said loan accownts hawve been ciassified as Non- Tan - 605433011888757 &
ik, Noney ncer which ¢ Oralg dehine & s Delhi I . . i 8 Bisnr 1 et 9 . 1] x e ' . .
I,Ilémmtr’a;’m "_-, -;isltﬁ;m i DEriurTJnu Assets (NFR). The Eemam:lrﬂuh:e wils E5usd b0 fem under SE:GHI:IF- 13(2) of Setunh;f_lhnr-qarr: Ae-canstruction of Flnan_:,ldl Assals 605438311979386 All The Piece And Parcel Of Property Area Measuring 1272 Sq Rs 12;(1]222%? 18
T IComoraie ety Tio Ui Canliy U231 220020009 T 129801 and Enforcerment of S_E*c:mt‘,'_lflter-;stﬂ.L. 2002 [SARFAES! ACT) on their last known address. In addition to the sald demand notice, they have bean 1.Vishu Karnwal Feet l.e 118.17 Sq, Mtrs Freehold Residential Built Up Entire (Rs Sixty Five Lakh
\dertification Ho. of carporate debipe irmfarrmed by wiy of fhis public notice 2. Samiksha Karnwal Ground Floor Front Side With Roof Right, Built On Plot No -179, | o Th‘c/)usand Four
5 |Address of the registered aflice and Registered office address: Detalls of Borrowers, Securties, Ouistanding dues, Demand Notices sent under section 13(2) and the amount olaimed e under gven &5 uner- 8 | 3. Pushpa Rani Block B, Situated At Shalimar Garden Extn-2 Hadbast Village Hundred Forty One &
incipal alfice (if ary) of corporabe det A1 fa stz ase-i Add : - S/O Shiv Kumar Karnwal | Pasonda, Pargana, Loni, Tehsil & Dist. Ghaziabad UP-East -Plot I
i Rt 3+ e Borrower/Co-Borrower/ Properly Address of Demand Nolce Date & Add-B 179, Ground Floor, |No-180 Block 8, West -Plot No 178 Blok B, North-Road 40 Feet Palse Eig e oY)
B ||15"||I'Em::|' cammenc:ement date in resoect (0301 /X125 HBHE 'E ﬁ.ﬂfm E.'Em Mllﬂ‘ nt Shalimar Garden Extension 2 Wide, South Service Lane. NPA Date : 65 :10 2025
ol coorate debhor_____________{{Copy o the Order Recalved on 04/11/2026 Mr. Idrish Ali $/o Mr. Liyakat Ali Al that part and parcel of the Demand Natice Date - Ghaziabad 201005
7 F:.;L':L::::ﬂ EEHEIIII.';:J:;II:-suru olinsohency  |D2/06/H26 Houze No. - 1060, Sireet No. 12, New Mustatabad, Rajiv properties bearing No FR0ct-2025 |6.:1283;311g(1]§g:§8011517143 & 15.10.2025
: - : Gandhi Nagar, Shahdara, North East, Delhi - 110094, 17505 Ki 2 A As.34.34, 781/~ {Rupeas Thirt 5
B [Name and regisiration nomber of e Mir. Surinder Babbar bt g . E-1/505, Khasra No.-322/1, Area S Ak e B (Milpeey Therly 1. Ashish Choudhary A Freehold Residential Plot, Admeasuring 100 Sq,Yard l.e 83.61| RS 28:75,370.05 (Rs.
msolvency prolessional acting as interim | 1681 Regd, No: Aizn Al:-House Ho. - E-1/505, Khasta Na.-322/1, Village = | qy0¢ ing 30.5q., Yards., Four Lakit Thirty Faur 2. Rajni Singh Sq. Meter, Out Of Khasra No.878, Situated At Village Behjoi | o ety Eight Lakh
A e e IBBIPA-0011P-P-02534/2021-2022/ 13478 '5!:5;313““- E|:I|I :'T “:iﬂ'“““'E'L NN Ve N Situated al Village - Mustafabad, | Thousand Seven Hundred and 9 |Add : - S/O Rajendar Singh, R/O | ,Bahar Chungi, Tehsil Chandausi, Disst. Sambhal Up Bounded ?ﬁ:’:: Lyuf"éfeﬂhé’é'vs:ﬁd
g "":_'j.r“f and 4-mil of 1hE“_'"E“"_"I i IHF,“"'M""EE' Srecr ahdara, Lelnt- IIJ[I!'I ) Gali Mo~ & Block-E-1 Mehru Eighty Dne Only) and Rs. Mohalla Krishana Kunj, Near[As , East :- Road 14 Fit Wide , West :- Plot Of Rajeev Kumar , | """t eire o) ) ¥
0NN etthsEeRonal. B R e i | (1= o Becker 3 it Beli =1 10ES Mrs. Phool Bano W/o Mr. Idrish Ali S R 1,55,B72/- (Rupees One Lakh Railway Station Behjoi, Disst. | North :- House Of Brajesh , South ;- House Of Pinki Rani, as on 09.10 202‘5’
e o] . FORR Ay rcine rip N e House No. - 1050, Street Mo, 12, New Mustatabad, Rajly | Vihar llaga Shahdara, Deis B G Smbhal, Moradabad UP, Pin g urhppii gl
fm:.-.‘-r:ss--:mm. o . Ewrés}mnﬂe;n& E.i'l'llﬁllel- ) Also Al:-House Mo, — E-1/505, Khasra No.-322/1, Village - | East :Gall 10 Ft. wide H”“':I"Ed il L‘m"i o Lan: 611539511172041 All The Piece And Parcel Of The Property Measuring 1 Marla, 10.10.2025
11 |Last date for submission of claims 171112025 ] Shahdara, Deihi-110084. MNaorth © Other Plat along with lurther interest as 2 Dhani No. 660/766, Khasra No. 84//30/1/2 (0-4), Sitauted At Mouja e N
- - , , e . C . Dhani Ram : . . s Twenty Lakh Ninety
12, |Clasaes of cieditars, il any, under clause  |Not appkcabie Loan Amount - Rs.33,00,000/- & 1,39,518/- South - Other Plot mentionad hitherto and 3. Gurmel Singh Bilaspur, Tehsil - Bilaspur, District - Yamunanagar, Recorded In| oo 0 oo
() 0f sub-section (54) of section 21, LAN.- SHLHGZBDOOOD0267 & SULHGZBDOODO3OS ' incidental expenses. costs eto. 1014 Sinder. 5. Mamta Devi The Name Of Sh. Dhani Ram And Sh. Gurmel Singh Both Sons Of Hundred Fifteen &
ascerlEned by the Inenim resciilion NPA Date - 03-0ct-2025 .o . Sh. Sheo Ram, Vide Regd. Sale Deed No. 1217 Dt- 19-12-1997. L e
> aie - ba-Uct- ‘ Add : - S/O Dhani Ram, Marwa . Paise Six Only)
prodessional Kalan(283) Yamunanagar Bounded as Under:-East-Property Of Mohan Lal, West-Property as on 09.10.2025
14 [Mames of Inspivency Professionals Nat appicable Mr. Shyam Sunder Singh C/o Mr. Ram Ratan Singh House All that part and parced af the Demand Matica Data - Haryana-1és102. '| Of Bhagwan Devi, North-Sadhaura Road, South-Property Of NPA Date : 65_:‘0.2025
it e chos No. RZ T-17-A, Upper Ground Fioor, Fron Side, Block- | Properties bearing No, RZG-50, L- | 22-0ct-2025 Sant Ram,
(Thrse names for sach class) Mannda, Mahavir Enclave, Village-Palam, South West, Cormer First Floor (LHS). Without All The Piece And Parcel Of The Property/House Measuring Area
T4, i) Belevant Fores and {a) Aelevar Fonms are avallable al Dethi-110045. Root Rights, area Admeasuring 100 | Rs.62,41,685/- (Rupees Sidy Lan : 611539211066117 &1 OHSq.garr(Ti]s,ril.e. doigoK'\r’]'axatBﬁ'rfg 5}/<1h72t Snri"?\je_?(‘)‘t EhKa?a',\?A' 10.10.2025
) A EA i S O ARG sdcr . Also At:-Hause No, RZG-50, L-Comner First Floor (LHS), | 0. 1S, WIlh Une Smad Car Twa Lakh Forty One Thousand 1. Javed Khan 22/215(4.0), 312 (2-0), 6 (8.0) And 2219/1/1(3.14), Kite 2 . As| RS- 19.07,086.17 (Rs.
avililabée a 1] Hod appicable. ¥ : . . parking, out of Khasra No 5202 & | s H nd Elahty Fiv 2. Reshma Javed Khan L ! o Gt e Nineteen Lakh Seven
Motics is hereby given that Ihe Naianal Comgany Law Triounal has ceered the commencament of 3 ERCO IR ANMEI I EXEMYD, W O, 15/21/1, {Part of Khasra No.15/21) SITIGRC ) Ry Y 11|Add : - S/O Igbal Khan, | PérJamambandi For The Year2018-2019, Hb No-138, Sitauted At} o oy Eianty Six &

| b B Mrs. Bharti Sagar C/o Mr. Shyam Sunder Singh TR 1 Cnlyy and Bs.2 34 296/ - , . Mouja Mandoli, Tehsil Jagadhari, District Yamunnagar Recorded .

.mrm:r'allzj ns.nluentg.-re-suuhmpm..&s_ ,.flnemf!;h.!‘auryaﬁjnters Priwate Limited Sitated in the area of Village- | Village Mohri, Mandhar (333), In The N Of Javed Khan S/O labal Khan As Per Sale Deed Paise Seventeen Only)
The creditors of Mis Maurya Printers Private Limited. are herety called upan fa subma their claims House No. RZ T-17-A, Mahavir Enclave, Palam Village, M=ot ol Ko s M | TR0 o Lk TIRY TOUr Yamunanagar, Mandhar, 5 Wasika No. 1040 Dated 09-05.2022. Bounded Aq Under-.| 25 On 0910.2025
mmlpmr:-;i; o Tﬂkl:ﬂ*:? wwmbar' Ry e e il SR Sourth Wasl, Deli-110045. Enclave II'-.';.'.-.I E-;Ihi 11-31545 JVCISA AW A ol Haryana-135133. East Rgoad West .Property Of Rehamdin, North Property of NPA Date : 05.10.2025
mminlicnod agans] antry Mo, 70 H . - . St e i L = y - s -

The financial crediices shall submil thalr cdams win proaf by electronlc means anly, 41 ofher crediors Also Al-House No. RZG-50, L-Carner First Floor (LHS), Boundaries of the sasd Propesty :- Ninety Six {Iqu’] a5 on 09-Oot- Other Owner, South-Property Of Rehamdin.
-113,.'5L|:n|_ntIhed&mawilhprtf:uhr.pemr-‘t-'!'!:-:us.mr:ug.-electrmu:n.'ems. Village- Mirzapur, Mahavir Enclave, New Delhi-110045. East - Other Property 2025 along with f'-JFt‘-'IE:r. Al The Piece And Parcel Of The Property Measuring Area 4 10102025
Submizsion of falss or misleating practs of claim shall atiact penallies 8di- Loan Amount - Rs.60,00,000/- & 2,23,172/ Wast © Rodd 15 Fael Wids interest as mentiened hitherto Lan : 611239511339376 Marla, Being 4/54 Share Out Of 2 Kanal 14 Maria, Comprised In| oo 4050 544" (o
Surinder Babbar LAN.- SHLHGPREKDDD3523 & SULHGPRKODOD3544 North - Dihier Progerty and incidental axpenses, costs 1. Narayan Singh Khewat No. 2576, Khatoni 3813, Murabba No. 174, Killa No. 21/2 Ten Lakh Twentv Five
Intarim Resolution Professional NPA Date — 03-0cl-2025 South * Road 20 Feet Wide ate. 12 |? Santosh Devi (2-14), Jamabandi For The Year 1997-98, Situated At Assandh, Thousand Two Hxn dred
s Maurya Prirders Private Limited : : iy Add : - S/O Bhagat Ram, Rattak | Tehsil Assandh, District Karnal Vide Regd. Sale Deed No. 1509 Eleven & Paise Eleven
Date: 05/11/2025 (LR DU P02 54 - 02 158 1 . £ i - i 2 (76), Karnal, Near Bijli Ghara, | Dated 25-11-2003 Recorded In The Name Of Sh. Narayana Singh
f . : ¥ou the borrowars are therefore called upon to make the payment of the gutstanding dues as mentioned heresabove in full within &0 days ’ : i
| Place: Dedhi Authorization far Assignment valid Bl 311212025 s D;'_ h_m:q gk 11|:|1 DN e g L L:’]tn 25 SRS r_q “'::h _ IlfaJ' .:I|- ; .I.l!' Assandh, Haryana-132039. S/O Sh. Bhagat Ram. Bounded as Under East-Charanijii Lal, %lgx);:t:ngsg:gzzgzzg
B A DAL Rl R At AT NS O el W ol R 19 A g West.Dharampal And Road, NorthGharariLal South- Fichpal.  05.10.
hach £ & IR 4 t...-\.:. .I are Y A :e i 1 z L wa Pl i -
FORM G R e e it Sk i ey e s Lan : 611539511151118 All The Piece And Parcel Of The Property Area 6 Kanal 1 Marla
INVITATION FOR EXPRESSION OF INTEREST FOR |h;35 per Sac13(13) of the sald act, you are resteained from transfarring the above referred securities by way of sale, lease, or atherwise 1. Raj Kumar 5 Sarsai, Which Is 1094/2736 Share Out Of 15 Kanal 4 Marle, 10.10.2025
3 WINOUL our conseant. 2. Jaipal Fakir Chand Comprised In Khewat No-58, Khatoni No. 102, Khasra No. 20 /| Rs. 24,11,594.45 (Rs.
ME!HA“ElE H_! TEC H, BUILD PH“”‘_T,E LIMITEP T llaar Trid Einar [ 3. Rekha Devi 14 Min (0-10) And Khatoni No. 103 Khasra No. 20 // 14 (6-14), Twenty Four Lakh
OPERATING IN THE BUSINESS OF CONSTRUCTION, SALE-PURCHASE RENTING Place: Dedd Sd- Authoeised Olficer- Truhome Finance Limited . . . ) . AR -
OF RESIDENTIAL AND /OR COMMERCIAL FLAT ANB TO PROVIDE CONSULTANCY Date: = T : : e ey 4. Suresho Devi 15 (8-0), Kitte-2, Situated At Parvali Tehsil Jagadhari District| Eleven Thousand Five
NTH / 14 [ ILTANG ate: (06-11-2025 (Earlier Known-as Shriram Housing Finance Limited) 13 : . "
1N THE FIELD OF REAL ESTATE ON COMMISSION BASIS AT DELHI Add : - S/O Fakir Chand,|Yamunanagar As Per Regd. Transfer Deed 9419 Dated 15/1/2018 | Hundred Ninety Four &
{Under sub-regulation {1) ol regulation 364 of the Insoivency and Bamknapley Board af India Parwalon, Po-Fatehpur, | Recorded In The Name Of Smt. Suresho Devi W/O Raj Kumar And | Paise Forty Five Only)
{Insalvency Resolution Process far Corporate Persons) Regulations, 2018) Jagadhri, Yamunanagar, | Rekha Rani W/O Jai Pal. Bounded As Under East:- Bajaj Sahib, as on 09.10.2025
H-No D-2/176 Ward No-2, | West- Pakka Gohar, North- Gullu, South- Sh. Sumer Chand &| NPA Date : 05.10.2025
&r. Yamunanagar, Haryana-135001. | Jasmer Singh & Sher Singh.
RELEVANT PARTICULARS
L T8 P T T T e T TR T B = =i WORLDWIDE ALUMINIUM LIMITED All The Piece And Parcel Of The Property Measuring 9 Marla
1. | Name of the corporate debt MOHANEIR HITECH BUILD PRIVATE LIMITED perty g 10.10.2025
Ia-.f! o : ﬁnﬁﬁh ke J{ijlm CI‘:.-- I-?Ginzﬁlzc;iﬁﬂm??"ﬂ:ﬂa CIN: L 001 95IPLC335To8 Lan: 614538311888606 8 Sarsai , Which Is 98/280 Share Out Of 1 Kanal 8 Marla , Rs 4.8 7'3 44156
AlomE wit e ,:.: -_'- i '; S . Regstered & Comorate Office: 802 Rohit Housge, 3 Tolstoy Mang, Connalught Place, Mew Dalhi, Central Dalbi, DL-110001, INDHA 1. Sandeep Kumar Comprised In Khewat No. 66 Min, Khatta No-93 Min, Mustil & (R-s Fc;rt’ Ei 'ht
—1 - L WGMF’]'”E ——re Cffice Email; legafeam wordwidefgmail com, Website: wwa waal in 2. Navinta Sandeep Kumar Killa No. 30//196//2(0-4), 197(1-4), Kitte 2, Jamabandi For The Lakh .SeveXt 'Ighree
2. | Address of the reglstered office | Regd. Office: Dev House, 260-261, : o 3.RajBala Year 2018-2019, Sitauted At Rakba Saidpur, Tehsil- Kharkhauda Y
Tribhuvan Complax, Ishwar Nagar, New Statement of Audited Rasults of Worldwide Aluminium Limited for the quarter ended September 30, 2025 141 Add : - S/O Joginder Singh. 293. | District- Sonipat Recorded In The N Of Sandeep K Thousand Four
i G sy D, bl ; d in compliance with the indian Accounting Standards (ind-A3) ad :- 5/U Joginder singh, 299, |, District- sonipat Recorded In Ihe Name andeep Kumar ), o ired Forty One &

T | Friends Colony, New Delhl, India, 110065, il % I Lakhs except EPS) Village-Saidpur, ~Kharokhda, | S/O Joginder Singh As Per Transfer Deed No. 1025 Dated 07-06- | p.co et ais ‘onf ) as
3. | URL of website : | Pt avadlable : g Sonipat, Near Post Office, | 2024. Bounded as Under:- East- Government Veterinary Hospital, on Og 10 2025y
4. | Details of place where majority of | Village Morta. Pargana talafabad, Tehei & Quarter Ended on Half Yearly Ended on Eﬂd:fi‘nn Sonipat-131402. West- Saidpura Jataulla Road, North- Plot Of Mahender, South- |\ oa"nate - 05.10.2025

| Mwed sssets are Iocated | District Ghaziabad T o T T s Tial Delhi Road. ALY
- L AT JERa T g
5. | Instal :'—-;J :.H}:-.,-_..IT![ of main T!‘IE.BE'TFI'-'IFH?:'!. D'Et’-'?'f"-"f F:-F15I"!':' '!"E-TH!W_“'—‘_ Particulars September | June | September| September | September| March All The Piece And Parcel Of The Property/Shop Measuring Area
- BIOQUCEy seTiams st L B e L 2025 2025 2024 2025 2024 2025 125 Sq. Yards. Which Is 2.65 Marla Being 1/20 Share Out Of 2 10.10.2025
O | STERG riivakie of MAM REITW-O EIDRMON, ¢ Lt 5 T W 30001 Unaudited | Unaudited | Unaudited | Unzudited | Unaudited | Audited Lan : 614539511344040 & | Kanal 13 Marla Comprised In Khewat No. 50 Khatta No. 88 Mustil | b 5 &7 745 57 (Rs

e erkideds e o ';_*‘“ ol S ket i roomers R T T it wisiiiaantTi 614539511679705 & Killa No-89//19/2 And 2.22 Marla Being 40/918 Share Out Of 2 [ Mty h LS

| ARipkyRAL | BBy . =1 | I . . e 1. Abhishek Tyagi Kanal 11 Marla Comprised In Khewat No. 51 Khatta No. 59 Mustil
_.I'. [ r‘_-|L-I‘-" bar 'i.!| ﬂmﬁﬂ.mﬁf war KT [ P |!'!|'l.'§-l'l':'u=.l|.ll.'lr"' ﬂhﬁ-_la_m'& Revenue from Operalions 1,618 .66 1.002.34 1,047 15411 1.450.37 | &009.59 15 2. Rajni Rajnarayan & Killa No-39//21/2, Jamabandi For The Year 2020-21, Situated At Seneunn.gt-’:du'?'svne?vzeg‘:en
8. | Further detalls including last Deetails can be sought by sending email at Ceher Income = g a7 54 45 0.0z Add : - /O Raj Narayan, 250/4, | Garhi Kesri Tehsil Ganaur District Sonipat Recorded In The Name | b o Fifty Seven Only)

Wd':ab,!ij F..I'IFJTI?IFJ! 51.&'[‘.-_'%'43“5 - £ P e by b PR P S Total Incoma (A) 1 616.86 1,002.34 1,055.49 1.54.24 1,504.82| 6,009.60 Garhl Kesri(242),  Ganaur, | Of Sh. Abhishek Tyagi S/O Sh. Rajnarayan, Vide Regd. Transfer as on 09.10.2025
{with schediles) of twa years, lists Sonipat-131101. Deed No. 3376 Dated 27-12-2022 Bounded As Under:-East- NPA Date : 05.10.2025
| of creditors are-availableat URL: | o Expensas Shop Of Shiv Kumar, West- Shop Of Vikas Tyagi, North-Railway DR
9, | Elgibility for resolution applicants | Details can be sowght by sending emai a Purchases of Slock-In-Trade [ GOF.E% ) 1688183 106080 348982 148537 556740 Road, South-Road.
urkier section <)) of the cirp. moh Anhir#@npwneohEney.In Emgloyee Benefits Expense 606 6.07 5.52 12.13 15| 2303 All The Piece And Parcel Of The Property Measuring 450 Sq
| Code is available at URL | Fliigiog Cinat 001 0.01 0.01 0.02 a0z Yards, Comprised In Khewat No-205 Min, Khasra No-955/1(1-14),
10| Last date for recaipt of expression | 21-11-2025 = : 969(3-6), 985(1-1), Kitte-3, Rakba 5 Bigha 11 Biswa Ka 180/38820
| of interest VRN p—— Depeaciation = : : Lan : 611439511453379 & | Share Bakdar 10 Biswasi And Khewat No-205 Min, Khasra No- 10.10.2025
11.| Date of issua of provisional list of | 23-11-2005 Odher Expenses 383 N 1.14 7.23 531 1864 611439511715547 945(2-5), 948(3-12), 949(6-6), 930(3-9), 951(4-7), 952(4-1),] Rs. 22,88,102.37 (Rs.
| prospective rescdulios applicants | Total Expenses (B 1617.79 1.891.40 1 0BT.57 150848 150284 600918 1. Ashok Kumar 953(3-18), 956(6-15), 958(2-11), 960(2-5), 961(4-7), 962(3-0), Twenty Two Lakh
12| Last date for submission of 28112025 P ) c ' ' : : ' - 16 | 2- Bala Devi 977(0-18), Kitte-13, Rakba 47 Bigha Ka 180/38820 Share Bakdar | Eighty Eight Thousand
| objections to provisional list _ _ Profit before Exceptionat kem & tax (A+E) 108 Lol L 1202 154 04z Add : - S/O Madhoram, House | 4 Biswa 9 Biswasi And Khewat No-206 Salam Khewat Kitte-22, | One Hundred Two &
13, | Date of sswe of final list of 29.11-2025 Excaptional em No 926, Arjun Nagar, Kabri]|Rakba 43 Bigha 16 Biswa Ka 180/38820 Share Bakdar 4 Biswa 1 Paise Thirty Seven
| prospective resolution applicants | ) Profiti{Loss) before Tax 108 10.94 (12.08) 12,02 1.98 0.42 Road, Near Haryana Public | BiswasiTotal 9 Biswa l.e. 450 Sq Yards, Situated At Patti Rajputan, | Only) as on 09.10.2025
14. | Date of issue of information 01-12-2025 T ] School, Panipat-132103. Abadi Arjun Nagar, Panipat As Per Transfer Deed Bearing Wasika | NPA Date : 05.10.2025
mermorandum, evaluation matrix ax Cxpense No-11031 Dated 26-3-2019 Recorded In The Name Of Ashok
and request foir resodution plans Curranl Tax {1 240 3.08 023 Kumar S/O Madho Ram. Bounded As Under:- East-Smt. Suman,
to Drﬂhﬂ'ﬂctl'ﬂ'ﬁ rasclution I:IL’IIE:r"EII:I Tax 006 .M 0.ar - ‘”JGH] West'RaSta, NOI’th-RaSTa, SOUth-HOUSG Of Cha|n S|ngh
applicants : 10.
&l L;‘_ff'*ﬂﬂ:'p . T TG Profitl{Loss) for the year 0.32 8.54 | (12.08) 8.96 1.98 0.28 Lan : 610839211315256 Re 2})541083122752 Fs
T -II e e % Other Comprehensive Incomel{Loss) 1. Titu Kumar Aresidential Part Of Plot Having An Area 60 Sq.yards l.e 50.17 Tv.vent, I’.akh. Fort '
... | TEEHUHIRNY IRARA | : : _ Sq Mtrs Consisting Of Khasra No.222, Sistuated At Vill Dantal, y ry
16, | Process emall id to submi cip.mohanbir@npvinsolency.n Afl)  lhems that will not be reclassified fo Profit o Loss: 2. Anuradha e Ricet : . Four Thousand Eight
; - 17 Add : - S/O Mahendar Sinah Pargana Tehsil & Dissti Meerut, East ;- House Of Ashok Singh, Hundred Fortv Nine
| Expression of Intarest _ _ Changes in Fair Value of Equity Instrumenss T anenoar sSing fyest :- House Of Brajbeer Singh, North :- Road 10 Fit Wide & Paise S Y T
17. | Dedails of the corporate deblor's | Nol Registered with MSME. i : i R/O 22, Ram Vihar, Jagatpura, | §outh :- House Of Other aise Seventy Two
X RN (8] Income tay relating {0 items that wil not be - : : Only) as on 09.10.2025
| reglstration status as MSME raclassfied 1o profl of loss. ) Jaipur, Rajasthan, Pin 302017 NPA Date : 05_;|0.'2025
IPE - NPV Insolvency Professionals Private Limited Othyer Emnpr-ahan:e.;wa '"Wm“lm'““] fior-tha yoaa Lan: 609139511739447 14.10.2025
(Formetly Known as Mantrah Insolvency Professionals Private Limited) Tatal Comprehensive Incomei|Loss) for the Year .32 B.54 (1:2.06) B.56 1.96 0.28 1. Kokab Ali All The Piece And Parcel Of Property Area Measuring 225 Sq. Rs._ 30,76,809.63 (Rs.
ooy DA T Chie - M ok Toner Paid-up share capital (Face Value of Rs. 10 each) 2663 G2a6a | 92863| O2a63| Gga6d| d2a6a 2. Imrana Begam Yds L.e 188.12 Square Meater.out Of Khasra No. 164 And 12, | gy Lakh Seventy
IBBI Reg. No: IBBI/IPE-0040/1PA-2/2022-23 /50021 Exgrl ] h iof Rs 10/- gach) P H No 685, Rameshwar Park | And Tehsil Loni, Ghaziabad, U. P. Boundires- East 15 Feet Road, Sixty Three Only)
AFA validity up to: 31.12.2025 amings pee equily share ol rs 1L~ each] (not annualised Extension, Loni Dehat Uttar | West - Plot Hasina, North- Plot, South -20 Feet Road y v
Addross - 10th Fioor, 1003, Zion Z1, Ramdas Road SHGL yerend) Pradesh 201102 as on 09.10.2025
Date: 06.11.3025 Near Avalon Hotel, Thaltej, Abmadabad, Gujarat - 380059, Basic and Diluted jin Rs per share) 0.0t 0.28 (0.37) 0.27 0.06 0,01 NPA Date : 05.10.2025
Place: Naw Dalhi Email for Corfespondence - eirp. mohanbir@npyvinsolvency.in . The borrower(s) are hereby advised to comply with the Demand Notice(s) and to pay the demand amount mentioned therein and here
Notes on Accounts : in above within 60 days from the date of this publication together with applicable interest, additional interest, bounce charges, cost and
ul M P RTANT" 1] The above financial statemanl has baen reviewed by audit commitee and approwved by board of direclors on the respactive meeting held expenses till the date of realization of payment The borrower(s) may note that SMHFC is a secured creditor and the loan facility availed by
O on 4th Novamber, 2025, These unaudited interim financial slatements are prapared In acoordance wilh the Indian Accounting Slandards the Borrower(s) is a secured debt against the immovable property/properties being the secured asset(s) mortgaged by the borrower(s).
Whilst care is taken prior to acceptance of advertising (Ind-A%) as prescribed undar Section 133 of the Companies At 2013 read with Rula 3 af the Companies (Indian Accounting Slandards) In the event borrower(s) are failed to discharge their liabilities in full within the stipulated time, SMHFC shall be entitled to exercise all the
copy, it is not possible to verify its contents. The Indian Rubes 2015 and relevant amandment rulss thereafier. rights under section 13(4) of the Act to take possession of the secured assets(s) including but not limited to transfer the same by way of
e ) B) Limi hel " o f h 7} In accordance with Ind AS 108 "Operating Repdrting”, the compariy has determined s only ane Dperating Segment as Trading Business sale or by invoking any other remedy available under the Act ano! the Rulgs thereunder and realize payment. SMHFC is also empowered
xpress (P) Limited cannot be held responsible for suc R o , : e ik to ATTACH AND/OR SEAL the secured assets(s) before enforcing the right to sale or transfer. Subsequent to the Sale of the secured
tent f | d i d R AN okt g iere b 14 s buaiheses meq wank o hior e Yty reustas, Thets a1 oo pramisy Icrtabio assets(s), SMHFC also has a right to initiate separate legal proceedings to recover the balance dues, in case the value of the mortgaged
contents, noriorany IoSsS or damage incurread as a segments, Therefore, the segment revenye, segment results, segment assets, segment liabilities, total costincurred fo acquire segment e g P ga’ p 9 i " . 9ag
result of transactions with companies, associations or assets, depraciation charged are al as disclosed in financial statements properties is insufficient to cover the dues payable to the SMHFC. This remedy is in addition and independent of all the other remedies
individuals advertising in its new: rs or Publication S 3 0 available to SMHFC under any other law. The attention of the borrower(s) is invited to Section 13(8) of the Act, in respect of time available,
uals aavertising S hewspapers or Fublications. 4] Pravious panad Bgures have bean regroupad and rearrangad whenevar considerad nacessary. to redeem the secured assets and further to Section 13(13) of the Act, whereby the borrower(s) are restrained/prohibited from disposing
We therefore recommend that readers make : : of or dealing with the secured asset(s) or transferring by way of sale, lease or otherwise (other than in the ordinary course of business)
necessary inquiries before sending any monies or For Worldwide Aluminium Limited § - any of the secured asset(s), without prior written consent of SMHFC and non-compliance with the above is an offence punishable under
entering into any agreements with advertisers or R ?'jl-" Section 29 of the said Act. The copy of the Demand Notice is available with the undersigned and the borrower(s) may, if they so desire,
" - . - |3 E ﬂ ﬁ . . . .
otherwise acting on an advertisement in any manner S —— (Managing Director) can collect the same from the undersigned on any working day during normal office hours.
whatsoever. Date : 0:d.17.2025 DM D2E01444 Place : Delhi, Meerut, Ghaziabad, Aligarh, Javli, Moradabad,
Yamunanagar, Assandh, Sonipat, Panipat Sd/-
Date : 14.10.2025/15.10.2025/10.10.2025 Authorized Officer, SMFG INDIA HOME FINANCE CO. LTD.

New Delhi




